
National Human Rights Commission

Research Division/ Unit 4

Sub- Recommendations based on the visit report of Dr. Ish Kumar IPS (Retd.), the then Special

Rapporteur, NHRC to District Jail Faridabad on 25"^ September, 2019 to understand the living

conditions of the prisoners and also the problems faced by the jail staff.

The visit report has been scrutinized and approved by the Commission along with the

observations and recommendations.

The observations emanated out of the said visit are as follows;

1. Jail has a capacity for accommodating 2500 inmates (2250 males and 250 females). At

present the jail has 2651 inmates- 2568 males (1062 convicts including 895 with

Rigorotis Imprisonment & 157 with Simple Imprisonment and 1056 under-trials) and 83

females (35 convicts including 25 with RI & 10 with SI and 48 under-trials). Among

under-trial prisoners, there is 1 foreigner. Among the convicts, there are 10 civil convicts.

There are 4 children with the female prisoners.

2. There arc 20 barracks for male inmates, 3 security wards for high risk prisoners, 3

barracks for the female and 72 solitary cells.

3. Jail security is completely managed by jail personnel (CCTVs, patrolling on motor

cycles, night officer etc).

4. Each meal has dal in lunch and one vegetable in dinner. Inmates are provided with lunch

at 9.30am and dinner at 6pm with morning tea & bread and again afternoon tea. Quality

of menu is average wdth no milk or curd. There is a chapatti making machine installed

which can make up to 4000 chapattis per hour. Kitchen was kept clean and food was

being prepared by convicts,

5. Thejail hospital has a 30 beds capacity with one medical officer, 2 pharmacists and 1 lab

technician. One medical officcr is deputed by BK Hospital, Faridabad. Dental machine is

also available. Health camps arc conducted with the help of private hospitals in

Faridabad. Lectures are conducted on health, AIDS, TB etc. Superintendent can buy

medicines up to Rs.lO, 000/- in emergency.



6. There are study centers for National Institute for Open Scliooling (NIOS) and Indira
Gandhi National Open University (IGNOU).

7. The jail has good central greenery with open gym &awalking track. It has established
KIOSKS where any inmate can chcck his record including the next date of trial etc.

8. Jail factory has abakery unit and aprinting press. Workshop is equipped with tools for
wooden work, pot making, fan winding and welding work in collaboration with local
firms/workshops. However, there is no commcrcial level production.

9. Weekly grievances sessions are conducted which arc attended by Superintendem and the
staff. The jail also conducts weekly programs in debates, sports, singing, social activities
etc. on every Sunday.

n. rmanatcd from thr ahnv said visit arc:

1. Inmates &Accommodations -There is overcrowding up to 14 percent for male inmates
(2568 against capacity of 2250). The number of cement slab cots/beds is less as
compared to the number of imnates. The jail management may look into the matter.

2. Security -Government of Haryana is requested to deploy Haryana police for security of
all central and district jails to prevent any untoward incidents including escapes of
prisoners, rioting, smugghng of contrabands etc.

3 Food/Diet -DO Prisons Haryana is recommended to examine Model Prison Manual
(2016) released by BPRD/MHA &Delhi Prison Rules 2018 and get the manual smtably
amended to improve the prisoners diet and their entitlements (daily milk and curd,
meat/eggs twice aweek, daily pulses 100 sjram as compared to 70 grams now, daily
vegetables 250 grams in place of 230 grams now, onions, tomatoes, jiggery, lemons etc.).

4. Medical Facilities -There is vacant positions for medical officers. There is also no
drug/alcohol de-addiction centre. The Superintendent is suggested to recruit more people
in the jail hospital and construct ade-addiction center.

5. Educational &Vocational Training -Pass percentage is poor and requires attention by
jail istration by hiring regular teachers.

6 Foisting of false cases - Some prisoners complained about foisting of false cases against
them by the police. This is aconsistent complaint against police across the jails and



observation homes in Delhi, Maryana and Chandigarh. NIIRC is requested to intervene

in this matter.

7. Lower pay scales - Most ofthe jail staff are paid less as compared to equivalent ranks in
police. Even Superintendent has a grade pay which is equal to that ofDSP. These pay
anomalies is a major de motivator and requires intervention byNHRC.

8. Shortage of staff- It was observed that in the jail, there was no recruitment for last 16
years. There is large number of vacancies at warder level. It has increased the work load
ofexisting staff. NHRC is requested to issue suitable instructions in this regard.

9. Jail Infrastructure —There are shortage of jammers, x- ray scanners for baggage,

CCTVs, DFMD ctc. DG Haryana Prison may take immediate action inthis regard.

10. Increase in wages -The wages paid to convicts in the jail for work is very low i.e. Rs.
40/ 50/ and 60/- per day whereas in Tihar Jail it is five times more at the minimum wages
rate. NHRC isrequested to issue suitable instructions in this regard.

11. Expenditure per prisoner - The expenditure per person per day on food, medicines,
clothing etc. is only Rs.30 to 35 in Haryana while in some states it is more than Rs. 100
per day. NHRC is requested to ask the jail authority to increase the expenditure per
prisoner.

12. Free legal aid - Only 350 out of 1554 under trials are availing free legal aid while
1204 had to hire private lawyers. Government could think ofmaking free legal aid more
effective for prisoners.

13. Model Prison Manual - The said prison is requested to follow a Model Prison Manual
issued by MHA/BPRD in 2016 or amend the Punjab Police Manual suitably. NHRC is
requested to intervene in thismatter.

14. De addiction Ward - Ade addiction ward for alcohol and drug addicts could be started.

The services ofpsychologists may be hired on regular basis for inmates.
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